
DKOda AutO Sets neW record 
udem, Nov 14 KUSHAQ t the revently 

onbwtod ONCAP «rash 
ade in Indin 
have achleved thin double under the newer, more 

Indin car to be tested 
Skoda Auto India 

celebrated the 
quarter of 022 with an 
ntematinal eongrgativn 

the 

lunt Comnenting m AOe The KUSHAQ is stringent GNCAP test the occaniom, Skodu Auto ulo the firt macde-in 
Inmdiu branml director Nald, protocol. 

pieturesque Or Indln 2.0 hermen Original Land/Property Document Lost 
in 

backdrop 
Himalayas in Dehradun. 

The 
Drive showeased 
achievements of 
company and its India-
made prducts to a large 
gathering consisting of 
autootive experts from 
India 

we in tielr olenent in|,MDhanabal (Anihar No 2909 3978 0369) S/o Manoharan the beautinil fooihlllN of 
the Himaluyaw. 2022 huw 

the 

aye al year r9altding at Door No.3/26, East Street--1, tdarkaranakula Via A poost, Coirmbatore 641107 do hereby inforrn lo the General Publlo that I have lost the orlginal Land will deed Dooument No b/1960 teyiatered at Perlyanaickønpalayarn Sub Rogiatrar Offloe Colmbatore Distrt. On 21.10.2022 I have seen lawyer In Colmbalore Court Carmpus to get legal optriion and I have en wll cleed and EC., Chitta and resldential proof in the name 

Peak to Pak 
been a remarkable yenr 

the for us 
With the renpmse we 

have reeelved, we are 
confident of carryin O y Talner ard also. Afñs9r taking the belt and seeing the lawyer 

Wenl inlaslng while domlng to the bus stop. If anyone find the said 
torward thiN mo0mentumplease contaot ne over phone No.63822 94714 or at the following and around the into 2023, and beyond" 
The lust month saw the 
KUSHAQ curn a S-star | 
rating for both adult and 
child occupants, the only 

resldential address Door No.3/25, Eust Street-1, Sarkarsamakula world. 
It also commemorated 

the 
safety ratings for the 

Vla & post, Combatore-641107 

Dhanabal 
S/o.Manoharan.) full S-star erash 

EORMA 
PUBLIC ANNOUNcEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of lndia 
(Insolvency FResoluton Prochss lor Corporate Porsons) Regulatlons, 2016] 

FOR THE ATTENTION OF THE CREDITORS OF 

-

NAME CHANGENAME CHANGE 
. SHARBUDEEN, S/O. 
Shelkalavudeen, 

JAREENA BEGUM 

W/O.Sharfudeen, Borm 
On 02.11.1961, Residing 
at Door No.21/6, Muslim 
Street, Newpet, Attur. 
Salem Dt-636141, Shail 
henceforth be known as 
A.JAREENA BEEVI 

JAREENA BEGUM 

KMADYOTA KISHAN FOUNDATION 
(KiOHAN REOEANOM AND DEVELoPMENT CINTAE 

RELEVANT PARTICULARS 
Born 

|On 24.05.1962, Residing 
at Door No.21/6, Muslim 

Street, Newpet, Attur 
Salem Dt-636141, Shall 
henceforth be known as 

s.SHARFUDEEN 
SHARBUDEEN 

Khedyota Klshen Foundatlon 
(Klshen Research and Development Centre) 

Name of Corporate Debtor 

Date of Inoorporallonof 
oorporate debtor 
|Authorlty under whloh 
oorporate deblor ls 
incorporated reglstered 
Corporste ldentlty No /Limited 
Llablly ldentification No. of 
cOrporale deblor 
Addrees of the regislerbd offlice |241/1, 3rd Sundaram Street, 
and princpal offlce (if any) of 
oororaten tdeblor 

Inolvetuy commericement date | 9th November, 2022 (Email of 
rospact oI Corporate dotbtor 
Eotimatod date of closure of 

insolvency resolution procese 
Name and regletration 

number of the Insolvenoy 
profosslonal acting as Interlm 
resolutlon professlone 
|Address and e-mall of the. 

o. | Interim resolu�ion professional, Mylapore, Chennal-600004 8 registered with the Boerd 
Address and e-mall to be used Old No. 12/1 (New No. 21), Kutchery Road, 

10. for correspondonce with the 

interim resolution prolessional 
11 Last dete for aubmission of claims| 23-11-2022 

Classes of creditors, if any, under 
.clause (b) of sub-seclionA Not Applicable 8ection 21, ascertained by theNoAPlicable 

Interim resolutlon profeselonal 
Names of Insolvency Professionals 

13 ldentitied to act as Authorlsed 
Ropresentatlve of creditors In a 

class(Three names for each class) 

|14. (a) Relevant Forms and 
6) Detalls of authorized 

|ropresentatives, are avalable at 
Notice ls hereby given that the National Company Law Tribunal has ordered the 

commencement of a corporate insovency resoluton processof Khedyota Klshan 
Foundaton (Klaan Research And Development Centro) on 09/11/2022. 

The creditore of Khadyota Klehan Foundation (Klsan Research and 
Development Centre), are hereby called upon to submit their claims with 
proof on or before 23 November 2022, to the interim resolution professional 
at the address mentioned against entry No. 10. 
The financlal creditors shall submlt thelr claims with proof by electronic means 
only. All other creditors may submt the clalms with proof in person, by post or 
by electronic means. 

Afinancial creditor belonglng to a class, as listed against the entry No. 12, shal 
Indlcate ts cholce of authorlsed representative from among the three 
Insolvency professlonals listed against entry No.13 to act as authorsed 
representative of the class [NA] In Fom CA. 
8ubmiesion of false or misleading proofs of claim shall attrectpenalties. 

28-02-2018 
Reglstrar of Compenies, Temil Nadu, 

Colmbatore. 

U01110TZ2018NPLO30079 

Nalvar Layout, Near Lala Mahal, 
Rathinapuri, Colmbatore-641 027 

NOTICE Order recolved on 11th November 2022)_ 
8th May, 2023 The State Level Environmental impact Assessment 

Authority-TN-(SEIAA) in their Letter No. $EIAA-TN/F 
No.8297/1(ayEC.No.5337/2020, dated: 10.10.2022 has 
issued Environmental clearance To M.Ramasamy, S/o. 
Mariya Gounder, Kalavai Thottam, Thegani, Periyakuyili 
Post, Coimbatore District- 841201, to quarry lease for 
quarrying Rough _tone and Gravel Quary in S.F.No. 
80/1E1, 80/1E2 & 80/1E4 over an total extent of 
1.37.0 Hect, Patta land in Pachapalayam Village, 
Sulur Taluk, Coimbatore District. The public may seen 
the environmental clearance letter from the district 
pollution control board office located at and also seen 
the clearance order in the SEIAA, website at http// 

environmental clearance.nic.in 

Ushe Oeyathri Kavl 
IDBMPA001AP-PO2830/2022-2023/14100 
Old No. 12/1 (New No. 21), Kutchery Roed, 

ca.ushagayathrik@gmail.com 
Mylapore, Chennal 600 004 

rpkhadyota@gmail.com Mob No: 9500075778 

Not Applicable 

M.RAMASAMY 

Coimbatore http://ibbi.gov.in/downoadform.htm 
Not Applicable 

Original Land/Property Document Lost 
Mayavan (Aadhar card No.8846 4231 8523) D/o. 
Raman, aged about 65, residing at D.No.60/65, Rangar 
Sannathi Street, Namakkal Town & District-637001 

do hereby inform to the General Public that I have lost 
the original land document pertaining to our Property 

registered in document No.2722/2016 and 2723/2016,| 
dt: 11.03.2016 registered at Namakkal RD, Namakkal| 
Joint-2 Sub-RD N.Pudupatti Revenud Group/ If anyone 
Minds the said document, please contact me over phone 

No.9443231840 or at the following residential address 
NO.60/65, Rangar Sannathi Street, Namakkal Town& 

District-637001 Date: 14.11.2022 

Place: Chennal 

Ushe Oaythri Kavi 
Name and 8ignature of Interim Resolutlon Profeaslonal 

1BBIPA-001P-PO2639/2022-32/14100 Mayavan 



Aeayar 

PoWikalapalayam 
Tiruopir-641665. Intend having 

my ennent as an aducate 

moved betore tha Bar Coucd of 

Via Road. Karur-2. Intend having D6mi/aumg 2.S.o. a.ao.1 76/1 

uragBan, Cayen Bar 

ama Nadu. Bar Conci 
H of 

High Court ampusChennai-14 
Those who na any vaikd 
objections may Noy the same to 
the Bar CouncH wthn 10 days 

my enroiment as an advocate 
moved before the Bar Council 

of Tamil Nadu, Bar Council 
Buildings. High Court Campus. 
Chennai-104. Those who have 

any valid objections may Notity 
the same to the Bar Council 
within 10 days 

V.K Ceard. s/Gu.ADUu 
su, a.ne.2/112, 
|auhertluwburmmuwtd, 
oblupagn Agrob, chlpnd 
Brgnan 

. augsgh/ nBan 

Gatupant-641018. 
..ean 

# Brkdings 

|Gopu 
upaar 

Waliny 
.. . 236/2022 

8 SASIPRABAHARAN.S 
8.PREETHA 

| Giopu� apadd ogpsnni/aun4. ani(Prrape Didrkd Mure 

Court) agp 6.12.2022 idani pa 
p 

.P.No.40/20R1 n&a Geug, Gopu4 apas 
lp 21.11.2022 D 

GurúuLOMMGI 
N arn 10.30 Dl 

BAodmpo 

urchnd 

CumUuLGHm. 
anmw 10.,30 ola GpAG»n| 

Sare. eu.oedvaqorafA rDAad onaJLLID, 
ebsuonad aiLb, 
Cso. a.ne.Aeed pIoraGun 

Gupu J 

Cacrgu 
uLd Gopui 

9OBMAuLurs 

DD nciangemndpa. 
gDIngm 

, SurhneA 
uLaspo Guopu MLA Sironaiaaúu© 61TUG 95mOuLSOrs 

.hoS Cobsunawb aL, Oneidaüu@d 
Nduab. M.Jur, .B.A., B.L.. 

Ngub dad, .M.A., B.L.. 

apaapgtah, Garuosri 
A.ARUMUGAM,, B.L. 

aupapsi. sdenna NJAHARISH 11.12.2018 
ib Gionadhqn omme 

CurheA Lq, oBrayb 
. arnai-i, uTS CorO| 

.TO/$3 adp odavness 

L A 

ungi solsiliy Gopu 
(udpam BukBÁaM iy amT Csuóyanpsah) 9gnieYmpasi 2016) 

AaugnBd ad adroggng 

Gani 
TRa 17.11.2022b CopAs 

CumUuLQhm 
| Giopui Godusnp GpflGon 

SuuaCerh 

DDaetmuLO 

ourLut-Ghn Ltuma 
hmaus 15 BnsgO 

Gopug 
2. uggam aLut #pama28-02-2018 Au pLonaGan 

LGauDTADUI 
Glsndenneqs 3. usat di eiaiuL@atny nair ugaTm 5sjsTO, 

GasmabsT 
4. |Cugtour 5da LT T, 

P.RA.AYYAPPAN, M.SO., B.L. 
paiapgi, GlurdhaTm&A 

C.YBadas, .B.A., B.L. 
aup&apei, Bmodas 

ussilL Qrpu sLuTT S 01110122018NPLO30079 

FT. 24/1, 3aug ssnà asg GuGDDART &LaTfet ua 

T hbsleTyi, Gsnunubant - 641 027. 

09-11-2022 (ateocdái nhs 
jupiLL Gs: 11.11.2022) 

Qugon60T SLTTflor 

so. a.asn.co/es adp paaufidd audI agh| 
LD waida asr aILL ad.8846 4231 8523) on 65 

uginw u Brd d peb. Gungito&aebs 

|94D ST GláaiuLL Ga 08-05-2023 

abfst C@udt, ubgus ugaa 1BBIIPA-001/1P-P02639/2022-2023/14100 
u 12/1, (uu am 21) aded orma, 

gma c 1, süf4, sdn.uúui4 2016o da L&r Shat barragnjLOrdU, Asat 600004 
aftusail udpuà Lietrgeó |r : ca.ushagayathrik@gmai.com 

l u aNT STt.277/2016 & 2723/2016 BI: 11.03.2016 
10. an.sag uunuCS 

Gan gaauf uhouà Lrg Leirrgsas:irpkhadyota@gmail.com 

12/1. (u 21), f orma 
Lr, Gsetmar. 600004 

6T985 súGud s443231840 asrflp6 AMDGI pssr 
psis5 Bmobs6d LonAJLLLd, BrDsad AaLLd & Lajs 

suR: 9500075778 
11. afuucerkser uhilds saLA Ga 23-11-2022 

OsTetn ia 21, au (6A) aLp Glarduonp GarG&lsrdelGps. 
LOTLIQIG 

13. @euouCams LuMTD am
U Qursians 

lalùy 
(a) sm.huLU ugarisat uab musamb Qsm.hy 

14. 6) rafdsin SSAea https:/nbbi.gov.in/en/home/downloads Garm OrALLb, T srMda, GorurDSTLID 

yrob, s.0.a. 80/1E1, 8o/1E2 & 80/1E4-s 1.37.0 

Ggp&i uL úurül ugryaapad p 
dyrad GArd (RQugh Stone and Gravel Quarry) GE5mas 

uod Gupsbs M.moona, /Gu.oru aaysL, 
asman Gprd, Cpar, ulugáe , 

Garusg-641201, nduagas ora ppep 
ss ou u mTwb, gbppr (State 
Level Environment Impact Assessment Authority) TN Lr.No. 

SEAA-TN/F.No.8207/1(a)JEC.No.6337/2020 5r: 10.10.2022 

Gsu si@uah aiL túuruà, oatm, 09.11.2022 Gal Lsdralatu 

dostLO)- 4LSTgtsst aniamgaflmu Garugudar armdemsr 23.11.2022 

ysais auignrpi pab GaL Oaa@anateriugdpntae. 
lsaL pni adluaut a (muerw at elaued tLrted) aNa Ltleu 

Gopaug gdaos ondp environment clearance Aiflin . 12-0 spblyra uuaùu Oatrup 96 MladedrnM aL 

rLALAaime ruh.13-p nna uiyudiL g Qniy annetNad 
pab AsAs Aarheneonb. p Curdnp SEIAA TN 
website at htp//environmental cdearance.ric.in ampmTuGT 

paufgab AsAsasrhmonb nmp@pheaaaiuBApaI 
M.go 
Canuypaan 

durdlun d sap uran LMaudarggdare uhudug. 

d adgd. 

n 14-11-2022 
IBBUNPA-001/P PO2639/2022NNIOO 
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